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THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURI OF ASSAM, NAGAIAND, MIIORAN1 ANI) ARUNACHAI PRADTSH)

No. HC.VII-21/2ooBl totq6 lA

Smti layashree Bora,

loint Reqistrar (Vigilance),

Gauhati High Court,

Guwahatr.

Thc Joint RcAistrar,

Gauhati Hrgh Court,
Itanagar Permancnt Bonch,

Arunachal Pradcsh. ,^lr
Datcd Guwahati, 2 \ October, 2024

Casual leave.

No. HC(lB)-VIGi 0 U20241550-53 Datcd 03. t0.2024Ref:-

S It

Wrth refcrcncc to the above, I am dircctcd to intorm you that Shri Damgc Niri,

C-l 14 cum-Civil Judge (Sr. Div.)-cum-rn chargc District & Scssions iudgc, Lowcr Subansirr

Distnct, Ziro, Arunachal Pradcsh has bccn grantcd casual leave on O4.1O.2024 and
05.10.2024, along with station leave permission from 04.1O.2024 till 05.10.2024. A

scnror ludicral Offrcer availablc at thc statron shall be rn-charge of his Court and Office in hrs

absencc.

Yours farthfully,

sdl

Copy to

JT. REGISTRA R (VIGILANCE)

M No. HC.VII- 21 200 -t0t1l /A, dated )7t- ta- ?9L1

1. Shri Damge Nrrr, ClM cum-Civil Judge (Sr. Div.)-cum-in charge District &
cssions ludge, Lowcr Subansrri Distrrct, Ziro, Arunachal Pradesh
c Projcct l\4anaqer, Gauhatt High Court

]T. REGISTRAR (VIGILANCE)


